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Employment to Blinds 

880. SHR! PIUS TIRKEY: Will 
the Minister of SOCIAL WELFARE 
be pleaoad to state: 

(a) whether there is any proposal 
before Government to provide em-
ployment to the blinds in the Cen-
tral Government; 

(b) I whether any percell~",e re't'r • 
. "ation h.s been fiXed for the handl-
e .pped 'in varin,," underlaldnl8; 




